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THE VICE-CHAIRMAN (SHRI M. A. 
BABY): Shri Suresh Pachouri. Not here. Shri 
Pragada Kotaiah. Not here. Now we take up 
the discussion, on the Motion of Thanks on 
the President's Address. 

MOTION OF THANKS ON PRESIDENTS 
ADDRESS—Contd. 

SHRI E. BALANANDAN (Kerala): Mr. 
Vice'-Chairman, Sir, the policy of the 
Government has been read out by the 
President. Many things have been said in it. In 
the first paragraph itself, it is stated: "The 
country is facing a very serious situation." 
And while we go through the whole thing, we 
find that solution suggested are nil. And when 
you go through the first paragraph itself, a 
strange thing is stated on behalf of the 
Government by the President, that is a big 
advice for us. 

The basic principles, I am quoting: "The 
basic priciples Of democracy, secularism   
and   socialism,   the      very 
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pillars of our country, our nationhood, should 
be protected". A government came into 
existence at a time when this country's secular 
fabric had been threatened seriously and that 
occasion had been utilised by the minority 
section who broke away from the Janata Dal to 
conspire with the Congress (I) Party to see that 
the V. P. Singh Government was ousted. For 
what sin? The sin of upholding secularism. 

The BJP wanted immediately and 
physically to demolish the mosque and 
wanted immediately erect a temple there. That 
means India's secularism they wanted to give 
up and they threatened and that occasion had 
been utilised by Mr. Chandra Shekhar and 
others in connivance with Mr. Rajiv Gandhi's 
party, the Congress (I) Party. That way this 
Government came into being. Sir, I want to 
remind you about another thing, which was 
the talk of the town during that period. You 
see, Sir, there are people who talk of high 
morals and values, but we have seen that big 
industrialists, like Mr. Am-bani, were staying 
in Delhi in five-star hotels and I must .say 
that—I do not know whether I can put it like 
this—money bags, that money-purse was 
opened and Rs. 7 lakhs to Rs. 70 lakhs were 
offered to people. 

SHRI MURASOLI MARAN (Tamil 
Nadu);   The figure is Rs. 50 lakhs. 

SHRI    E.     BALANANDAN:      I am 
sorry, the figures may be wrong. At the same 
time a question was raised. Our hon. Members 
of Parliament became a salable commodity, a 
buyable commodity in India. That is the situ-
ation. That situation was treated. What were 
they talking? High morals, high values. But 
they were practising treachery and deceit. 
Treachery and deceit were practised and a 
minority Government under Mr. Chandra She-
khar came into being and they are telling us 
now to protect democracy, secularism and 
socialism. How do they protect it new? Mr. 
Chandra Shekhar,our Prime Minister, is a 
friend of many people. He is friendly 
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with everybody, and I do not want to 
name many of them but only one 
Swami, Mr. Chandraswami. Re has a 
great disciple, Mr. Adan Khashoggi, 
He came here as a guest of a gentle 
man. I don't want to name him. 
The Prime Minister also went for a 
dinner with him and a Saudi Arabian 
citizen, Mr. Adan Khashoggi, had 
come here and he had discussions 
with the Prime Minister and other 
\mportant personalities of the coun 
try. On what? He was offering to get 
Government of India out of the finan 
cial morass it was facing because of 
the Gulf war. Mr. Adnan Khashoggi 
offered: "I shall help you. I shall 
give you a lot of money". This has 
been discussed with the Prime Minis 
ter and others. Why is it? You agreed 
to a condition by which they want 
that you should go with the American 
ideas and ideologies and demand that 
you should support the Gulf war. This 
was the demand, I am told, made by 
him. Though we are standing for high 
morals and high values these kinds 
of people who are known to the world as 
spies, agents and arms dealers, etc., 
are the friends of our Prime Minister 
to our bad luck. And they are not telling 
us that we have to follow high morals, 
democracy, secularism, etc. is it being 
followed by then? The Prime Minister 
Mr. Chandra Shekhar, was elected 
from  a constituency       with   a plat- 
form against        the Congress-I 
That was the platform; that was the assurance 
he had given to the people. He forgot it after 
entering the other House as a Member of 
Parliament and he instantly found an alibi for 
joining with the Congress, for receiving the 
support of the Congress, and becoming the 
Prime Minister of India. What values does he 
uphold? Is it the democratic principles that he 
upholds? Never did such kind of a situation 
arise in the history of India. This is a situation 
created by Mr. Chandra Shekhar. Democracy 
he did not care for. Values of normal decency 
be did not care for nor did he care for 
secularism which is the real foundation of 
India's Constitution, India's unity and 
integrity. Therefore, the claim  which  the  
President is making 
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on behalf of the Government has simply no 
substance. The correct picture of the situation 
has not been presented by the President. 
Truth has not been presented by the 
President. 

Then, coming to the question of 
Gulf war. This country has been ruled 
by many Prime Ministers. All along 
after independence we were pursuing 
a foreign policy of non-alignment. 
India is a big country even though we 
are not strong in armanents, we are a 
country with the mighty strength 
of its        people.      And      we      are 
having a say on all international matters 
independent of this super power or that super 
power. We are adhering to our opinion, to our 
policy, steadfastly. We are trying to mobilise 
world opinion in favour of non-alignment as a 
correct policy for development of democracy 
the world over. In the present situation what 
did Mr. Chandra Shekhar do? He found an 
alibi and he allowed the American war planes 
to refuel in India. The whole country, all the 
political parties, said, "No, this should not be 
done". Yet, what was the attitude of the 
Government? Mr. Chandra Shekhar said in 
this House, "I take the responsibility for doing 
it." A wonderful statement he made. The 
whole . nation wanted the refuelling to be 
stopped. And how the Prime Minister stopped 
the refuelling is another question which should 
be discussed in the House. So far our Par-
liament proved that this country's policies 
were decided here in Delhi. But now Mr. 
Chandra Shekhar contacted the United States 
and the an-nouncment came from Washington 
that they were stopping the refuelling of 
American war planes in India. Now these 
things are not decided here; these things are 
now decided in Washington. That is the pilght 
into which this country has been drawn by the 
new setup, by the new Government of Mr.  
Chandra Shekhar. 

They are talking of democracy. In the 
Address of the President it is said there  is  a   
serious  situation  in 

Tamil Nadu. The Assam Government was 
dismissed on the plea that the AGP 
Government had some connections with 
ULFA. A similar allegation they made to 
dismiss the Tamil Nadu Government. , They 
said the Tamil Nadu Government was having 
connections with the LTTE and, therefore, the 
Centre wanted to protect the law and order 
situation there. How the Centre is trying to 
protect law and order can be seen in Punjab 
and Kashmir. Whether the Central rule can 
restore law and order in the country, whether 
it can maintain law and order in the country, 
we have seen it for ourselves for several 
years. If at all the Government felt that the 
Governments of Tamil Nadu and Assam were 
not taking effective steps against this kind of 
elements, what was the duty of the Govern-
ment? 

The Government of India should 
have given proper central police 
assistance to the Tamil Nadu Govern 
ment as well as Assam Government 
to tackle the problem. With an elec 
ted Government there, with the Peo- 
ple's support and the support from the 
Centre, if would have been able to do 
better than anybody else. Can these 
people do anything? In Tamil Nadu, 
except for a few developments, every 
thing was normal Then, why was it 
done? It was done to suit the politics 
of the Congress (I) party in the coun 
try. This country is a big country. 
Some political party may come today 
in power, another party may come to 
power tomorrow. No patty should 
take such decisions which will have 
longer effects, adverse effects on our 
polity and politics. We have a federal 
system of Government The State 
Governments are elected by the people 
just like the Central Government. 
When the State Government is having 
a majority, how can the Centre come 
and say, "You go out"? The people's 
will is being throttled like this. The 
law     and order  situation     in Tamil 
Nadu was better than any other State in the 
country. Take for example Andhra   Pradesh.     
Six   or   seven   dis- 
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tricts there are more or less under the de facto 
rule of the Naxalites. What is the position in 
Tripura? In Tripura I submit there is the 
Government of Congress (I) party, but they are 
behaving just like goondas. With your 
permission I would like to quote here what our 
Finance Minister said once. Our Finance 
Minister went there once in a different 
capacity and this   is   what   he   said;   "There   
is   no 
 legal Government which is in exist 

ence." But they are continuing today. 
My point is that, if the Centre is con 
cerned about the law and order 'si 
tuation, the first priority should be 
in Andhra Pradesh or Tripura. Why 
did they go to Tamil Nadu? There is 
another question. Ms, Jayalalitha is 
powerful now. She has the support 
of 11 Parliament Members. If these 
people decide not to support, this Go 
vernment will go. Therefore, she 
told this Government, if my support 
is demanded, you should see that the 
DMK Government of Shri Karuna- 
nidhi is dismissed. On the demand 
of Ms. Jayalalitha this has been 
done. Shri Rajiv Gandhi also had 
his own game. He thought there can 
be a deal with Ms Jayalalitha for a 
parliamentary seat for himself and 
Assembly seat for her. This way 
some deal was struck. Is it demo 
cracy? Is it for protecting the demo 
cracy framework of the country? Is 
it protecting the federal structure of 
the country? The country is a little 
bigger than the Congress (I) party 
and the country is a little bigger 
than Shri Chandra Shekhar's potitical 
party. The Constitution cannot be 
tampered  with  like  this.    What    has 
been done  in Tamil Nadu and what has 
happened in Assam is the same. Therefore, 
these people are not protecting     democracy     
and     our     federal 

 structure. 

Then, coming to the question ot our 
etonomic situation, I would like to say one 
thing. Mr. Yashwant Sin-has is a close friend 
of mine. With all respect to him. I must say 
something about the financial position. He 
merely     said  that      our     finances      are 

bad. I agree with him fully. What is the 
remedy that he is thinking of? As soon a* he 
came to power, he imposed a lot of burden on 
the people Already the people were suffering. 
Now, the latest position is that there is  12.2  
per cent rise in prices. 
4.00 P.M. 

Therefore, every thing is in dol- 
drums and that is the contribution 
of Mr. Sinha. But what is the remedy 
that he has suggested? He has alrea 
dy taken a loan of 1.8 billion dollars 
from the World Bank and there are 
certain     conditionalities attached       to 
that. Now he is trying to get another 
instalment from them. With your permission, 
Sir, I would like to quote here something from 
the "Hindustan Standard" of the 24th Feb-
ruary, 1991, where in  the conditionalities 
have been mentioned Now, what are the 
conditionalities impo-by the World Bank for 
the second instalment of the loan? With your 
permission,      Sir,     I  will  now  quote: 

"They are deregulation of In-dutry, more 
endouragement of foreign; investment. 
liberalisation of foreign trade, major 
reforms in public sector enterprises 
including privatisation, major reforms in the 
financial sector, particularly: relating to the 
banks' lending rates to be determined by 
market forces, reforming financial 
institutions such as the IFCI. IDBI and the 
ICICI." 
These are the conditionalities. Along with 

these, Sir, there is another con-ditionality 
which has been proposed and it is that all the 
subsidies should be reduced. There is yet 
another one and that is that there should be no 
wage rise without rise in productivity and 
there should be freezing of wages and possible 
retrenchment. These are the conditionalities 
imposed. They have also proposed that the 
total deficit of the country should be reduced 
from 8.5 per cent to 6.5 per cent. Now, before 
us there is a document which has been placer! 
on      the    Table    yesterday    by the    hon. 
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ourable Finance Minister in which these 
conditionalities, from, A to Z have been 
agreed to. The Finance Minister is placing the 
Vote-on-Ac-count and the Budget on the Table 
for the Indian Government. But the total policy 
of the Government is decided in Washington! 
So, what is it that is being sold now? The 
whole economic freedom of the country is 
being sold. That is one thing. There is another 
thing also. You know that the third-world 
countries today are spending nearly 1,445 
billion dollars per annum for servicing their 
IMF loans. Remember, the figure is 1.445 
billion dollars, and it is for servicing their 
loans. Therefore, many of the third-world 
countries are now in a debt trap and it is in this 
way that Mr. Sinha wants us also to go. He is 
going to put India in a debt trap if the present 
policy is pursued. What is the panacea that is 
being suggested? It is suggested that the public 
sector will become effective if privatisation 
comes in. What is the total worth of the private 
eector in the country now? If you take the 
question of employment, the organised private 
sector in India does not have much 
employment potential and the employment 
potential in the private sector in the country is 
coming down and it is not contributing much 
towards employment. The capital invested, the 
working capital invested, in the private sector 
is from the money from the financial 
institutions owned by the Gover-ment of India 
which are in the public sector. So the private 
sector today is being run with public money, 
with the money of the public, with the money 
of public sector and it is this money which is 
being utilised by the private Sector they say 
that the private sector is very efficient. Who 
are the people who say this? It is the 
Americans. Now, if you go through the Budget 
papers, you will find that many suggestions 
have been made by the Government, by the  
Finance   Minister   himself. 

But he did not say anything about the) 
liberalisation policy by which everything is 
allowed to be imported in the country. Things 
which we produce and in which we are surplus in 
many sectors are allowed to be imported in the 
country. Things which we produce and in which 
we are surplus in many sectors are allowed to be 
£ imported under OGL. I give you one example, 
with your permission You know that titanium, 
which is a costly material which is being 
produced in Trivandrum, ' in Kerala, in two 
factories, the total production of which is not 
being sold in India and in respect of which we 
are able to meet trie total requirement of the 
country has been put under OGL by the Govern-
ment OH' India That means what? They can bring 
everything. Who is to control? Nobody controls. 
That means the total liability, external liability 
.increases by these loads of policy liberalisation. 
I know Mr. Sinha in a statement was against the 
V.P. Singh Government ,and he correctly 
opposed this policy. But now what happened? I 
do not want to say much. But he has explained 
the position which he has changed. Therefore, 
what is happening now? it this position is taken 
and agreed to by as, if this kind of economic 
policy under the guidance of IMF is going to be 
followed, India's economic freedom, will go 
phunt and our country will be in a regular, 
permanent debt trap. Everything will b; decided 
by them. Then what is the other way? There are 
so many ways to avoid it. I do not want to go into 
that. what would be a part of the discussion on 
the Budget. 

Then, Sir, while speaking about Tamil Nadu 
And Assam, I forgot to mention some' other 
things Mr. Barnala, Governor of Tared/ Nadu 
at that time, did not send any report. 
Normally, the practice up to that day when the 
Government of India dismissed the Tamil 
Nadu Government, the, diwuissal of any 
Government was done on the report of the 
Governor concerned, saying that the situation 
is bad, etc. Mr. Barnala found that in Tamil 
Nadu there was nothing to report. There was 
no     such  serious law and  order position 
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in Tamil Nadu for discussing the Tamil 
Nadu      Government    how did     the 
the President satisfy himself? I do not know, 
ills agent, his man, who is there in Tamil 
Nadu, Mr. Barnala, did not send any report. 
Mr. Barnala who did not send a report has 
been penalised. He was transferred to some 
other place. But he said: I am not a clerk of 
yours, I do not want to continue. And he   
resigned. 

Another Governor,  Governor in  Bihar, said 
in a public statemelnt that the Government of  
India   wanted    that Mr.    Laloo Prasad Yadav 
should not be allowed    to seek a vote of 
confidence in    the House and as such the 
Assembly    should not be summoned.      There  
were     the  directions given from here. What is 
strange is that When the Chief  Minister wanted   
to   call the Assembly   why   should   the 
Governor intervene in the affair of the Chief 
Minister, which   is   his  own  prerogative?    
For that what happened?   He has been dismis-
sed.   Where is our democracy going? This way.  
Sir, the total democratic framework of the 
country   is   throttled. That is what the  
Government  is  doing!.    What  is    the present 
position about the communal situation Mr. 
Chandra Shekhar was discussing with 
evelrybody.    He   was telling us  day in and day 
out that, "I, the Prime   Minister of the country 
want to discuss every thing with    every body."      
Okay,    Good. But      what      is    the      
result?        The result       is       the     same     as   
it     was before.    Now. it is stated that the BJP 
is taking a stand that India should be a Hindu 
Raishtra.    That   is   their  public      stand. 
They are also telling us    that they     are 
opposed to   secularism which is enshrined in 
the Constitution which is a fundamental position 
of the! Constitution   They want  to give some 
other interpretation    I do want to comment. 
What is the position today?    April 4 or some 
other day a  big    demonstration   is   going   to   
come.     Their demand  is to demolish the 
mosque from there.    And I am not worried 
about constructing a temple somewhere I am    
worried about one thing.    If 10 to 11 crores of 
Muslims  and the majority of Hindus in the 
country are going to be    divided into two on the 
basis of caste and community, where is India, 
where will be India's unity?    Our  country's  
unity is based   on 

secularim. And each religion is given a right of 
worship without hindrance or without 
inteirference from the Government. That is the 
guarantee given by the Constitution. The BJP 
has taken a stand and withdrew its support to 
the previous Government. That occasion has 
been utilised by Mr. Chandra Shekhar to come 
into the Government, to got into the gaddi of 
Government. Therefore, Sir, he had and he has 
a soft corner for them. But in totality, today, 
the situation is further worsening. We have 
seen communal riots throughout the country. I 
have visited many places. I do not have time to 
say all that. But the only point I want to tell 
here, Sir, is that today the country's unity is 
being threatened, Hindu-Muslim divide is 
being intensified. Therefore, Sir^ This has to 
be arrested. 

Finally, Sir, before I conclude , I must say two 
or three things more. In the President's Address, 
there was a reference to workers.  I am that    
the     President    has said that the workers  are 
the people who are doing very well, producing 
everything and keeping the country's pace of 
progress. It is very good. I must thank the Presi-
dent and the. Government for saying that 
workers   are  very  good.     What   is  their 
practice?    During Mr. V. P. Singh's Gov-
ernment, they had taken certain steps for the 
workers.   The workers were told that they were 
going to be  given participation in the 
management.     They were also told that they 
were going to get a new law of industrial  
relations.    And they were  also told that the 
right to work was going to be made  a 
Fundamental Right.  And Sir, one important 
step taken by    Mr. V. P. Singh's Government 
was that victimisation against    Railway    
workers was  quashed. What did the new 
Government do?    The decision   of  the   
previous   Govrnment   is riot implemented 
with regard to the Railway workers. And all 
other decisions taken by the previous 
Government have been put in cold storage.    
What is the position of the working class today 
in    the    country? 2,25,000 factories are sick.   
Many of them are closed and a majority of them 
are going to be closed.  Major industries      like 
textiles are in crisis.  One part of textiles is in 
crisis.  Jute is in     absolute      crisis What    is 
the result?   Several millions   of 
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workers are finding it difficult to live. 
Their lives are affected. No. word is sail 
about it. It is only said that the workers 
are important. Sir the question today is 
that the workers interest is forgotten. What 
. ever they do is against the workers. Pri 
vatisation is not the panacea for every 
disease. The workers are the main peo 
ple either in the public sector or in the 
private sector. They are producing every 
thing. This Government wants to give 
the capital accumulated by public free to 
others. That is the endeavour. And the 
workers are not being offered anything. 
What about the agricultural 
workers ? Sir, you    know    the    previous 
Government assured us that a Central law for  
the   agricultural  workers   is   going  to be 
brought.    Is there any talk    about    it? No, 
that is forgotten.     Government then took steps 
to bring in land reforms in the 9th Schedule. Is 
there any talk about land reforms? No, there is 
no talk    about    it. Sir, you know what is the 
plight of youth today.    There  are   graduates    
and    postgraduates who are agitating and are 
forced  to    quarreling  with     father  and    the 
mother.    What  is  the  way   out?    There is  
no  way out.    The earlier Government was  
talking of  some   steps;    that  is   also gone. 
This Government came to power as I told you 
by treiachery and deceit and is continuing  a  
policy  against     our  national interest,   against  
democracy,   against     our own   federal   
structure.     Communalism   is goino on 
unabated.   The situaton in Punjab and Kashmir 
is also going out of hand. You remember Sir. in 
Kashmir my friend Saifuddin Soz's daughter 
has been kidnapped.  She  is not  seen now.     
The whole family is in distress.    That is the 
situation in Kashmir.    What is the situation in 
Punjab?    The  situation in      Punjab is     very 
serious today.    Today our Prime  Ministet was   
answering  in this  house  that  everything is 
fine.  What are the statement being made by -
Mr Mann?    He is behaving just like a parallel 
Government.  He was offering that he will send 
one lakh of people to Gulf to join American 
army.   Now today he is saying "I am going to  
send-so  many thousands of people to Kuwait -
for the re-construction work", as if he is an 
independent  Government himself.  But no  
reaction  is  coming  from  the  Central 

Governmet except saying that they are willing to 
discuss. This is giving encouragement to the 
militant there. Therefore, the country's unity, 
integrity etc. is in danger. The country's freedom 
and the country's policy of non-alignment etc., 
axe being done away with by Mr. Chandra 
Shekher Government. Therefor, I want this 
Government to go as quickly as possible. Today 
the total symptoms are bad. The de facto rules 
are not here. They have gone. The question 
today discussed * are waste of time according to 
me because all these things are manipulated. The 
de facto rules are thininking of sending end Mr. 
Chandra Shekhar Government. I ana told—I 
may be wrong perhaps—that Mr Rajiv Gandhi 
wants to come back. For that an atmosphere is 
being built. This exercise started early in the 
morning. In the morning they were in love and 
after Question Hour showing hatred. A hate— 
love syndrome is enacted in the House!. So, Sir, 
I demand that this Government should go 
immediately. That will be the salvation for the 
country. 

THE VICE-CHAIRMAN (SHRI M. A. 
BABY): Now, I would like to seek the 
permission of the House to nominate Dr. G. 
Vijaya Mohan Reddy as Vice-Chair-man, as 
no other Vice-Chairman is available. 

[The Vice-Chairman (Dr. G. Vijaya Mohan   
Reddy)   in   the   Chair] 
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"Communal harmony in the country has 
been vitiated mainly due  to the 
Rajanambhoomi-Babri Masjid controversy." 
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"We have come to participate in this 

election to establish a Christian Govern-
ment based on the Gospel of Jesus Christ." 
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THE     VICE-CHAIRMAN     (DR.     G. 
VIJAYA    MOHAN    REDDY):      Please 
conclude, there is a  second speaker  also from 
your party. 

SHRI SIKANDER BAKHT: I have not yet 
concluded. I will take another five minutes. 
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THE   VICE-CHAIRMAN    (DR.      G. 
VIJAYA MOHAN REDOY):  I am only 
reminding you.    That is all. 

 

 

Communalism 
n    one       mommunity,      will      breed 
communalism in the    other community. 

mainly due to Ram Janambhoofi etc., etc. 

1 want this Government to wake up.

Now this   is   fashinable  word,   nobody
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t [ ] Transliteration in Arabic Script. 
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"Communal harmony in the country
has been vitiated mainly due to the 
Ramjanambhomi-Babri Masjid contro- 
versy"  



 

 

We have come to participate in this 
election ot establish a Christian Govern-
ment based on the Gospel of Jesus 
Christ" 



 

mainly due to the Ram    Janambhoomi—
Babri Masjid. 
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THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY): Please 
conclude, there is a second speaker also from 
your party. 

SHRI SIKANDER BAKHT I have not yet 
concluded. I will take another five minutes. 

THE VICE-CHAIRMAN (DR. G. 
VIJAYA MOHAN REDDY). I am only 
reminding you.     That is all. 

 

I want   this   Government   to wake   up. 

now this is a fashionable word   nobody 
knows. 



 

 

Communalism in 
one community  will    breed communalism 
in the other community. 

mainly  due  to Ram  Janambhoomi     etc. etc 
. 



 

 

I am no economics expert.

"Why   this   Ministry?



 



 

 

The function of such organisations have 
improved because the losses have been less 
as compared to those of last year. Is it not 
absurd? 



355 Motion of Thanks on       [ RAJYA SABHA ] President's Address 356 
 



357 Motion  of Thanks on       [ 5  MAR.   1991 ] President's Address 358 

 
You have disfranchised the people of this 

city. You have no right, democratically 
speaking. 

 

 

THE     VICE-CHAIRMAN     (DR. G. 
VIJAYA  MOHAN  REDDY):     May I, 
with your permission, request Shri K. G. 
Maheswarappa to take the  Chair. 

HONOURABLE   MEMBERS:   Yes. 
The vice Chairman (Shri K. G. Mahes-

warappa):  In the Chair. 
THE VICE-CHAIRMAN (SHRI K. G. 

MAHESWARAPPA):  Mr. Gopalsamy. 
SHRI V. GOPALSAMY (Tamil Nadu): 

Mr. Chairman, Sir the address delivered by 
the hon. President of India is a statement full 
of hypocrisy, deceit and fraudulent  
conspiracy.  Sir,  after     incorporating 
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the anti-defection law in the 10th Schedule of 
the Constitution a group of defectors, 54 
defectors who could not constitute the 
quorum of the Lower House of the Parlia-
ment, has been allowed to form this Gov-
ernment by the hon. President of India. 
Thereby a sinister fraud has been committed 
against the 800 millions of India. And this 
Government is an illegitimate offspring 
created by treacherous betrayal and 
fraudulent conspiracy. The Father of the 
Nation, the Mahatma  and Pandit Nehru 
would have turned in their graves at the 
assassination of democracy in the courtyard 
of  Rashtrapati Bhavan* 

This country has one pride that it is 
the greatest democracy of the world. 
Today by this sinister conspiracy India 
has been made a laughing stock before 
the eyes of the people who cherished and 
championed the cause of democracy. Who 
is responsible for this fraud against the 
people of India, against democracy? In 
all humbleness I would like to raise my 
accusing finger against. *of.... 
(Interruption) Yes, of course Chana-kya was a 
great man. One part of this city has been 
named after Chanakya where all the embassies 
of the foreign countries are located. Never 
before did this country witness the President 
of India* going to the extent of moralising, 
preaching sermons about the virtues of a 
coalition Government, after having allowed 
this puppet Government to take the reins of 
power, and quoting what was happening in the 
European countries. It is* that the President of 
India in his address on the eve of the Republic 
Day goes to defend this Government, the 
formation of this Government, goes to 
elaborate the virtues of a coalition 
Government. We never expected that the 
honourable President of India would go to the 
extent of saying that this Government of 
Chandra Shekhar would last for another four 
years. Is it permissible in this country under 
law, under any law, under the Constitution? 
What      authority  has      the      President 

of India got to give a certificate that this 
Government will last for another four 
years? ___  

SHRI MURASOLI MARAN: It is cru-
mbling now. 

SHRI V. GOPALSAMY: Its days are 
numbered. No, the hours are counted. As Mr. 
Arangil Sreedharan rightly cautioned the other 
day, don't forget the Ides of March 
approaching you. Yes this is the month of 
March where the marching orders are prepared 
to throw this Government out. But they want 
to march in. That is the paradox, the painful 
paradox, those who have no mandate from the 
people. ..( Interruption).... because they have 
the confidence and hope that the same* will 
relp them, they have confidence and hope in 
the same* They know, the Congress Party, if 
they go to polls they will lose their deposit in 
many constituencies. The obituary of this 
puppet Government is being written 
somewhere within the four walls of some 
room inside the Parliament at this moment. 
But, Mr. Rajiv Gandhi will go down in the 
annals of the history of this country as the man 
who destroyed the Congress(I) party. He is the 
man who buried the Congrss (I) party 
thousand fathoms deep. Sir, our hon. President 
in his Address has staled about democracy and 
also his Address narrates about the unity and 
integrity which are under severe threat and 
stress. I would like to ask a question whether 
the writ of union Government is running in the 
Valley of Kashmir today. No Is the writ of the 
Government running in the State of Punjab 
today? No. Is the writ of the Government 
running in the State of Assam in the North-
East today? No. We may sit here, wil may 
pass resolution's and motions extending 
President's Rule, sitting under the magnificent 
dome of this House. My heart goes out and I 
share the tears of Mr. Saifuddin Soz. I wish 
his daughter should return home safely. Who 
is responsible for the deterioration of law and 
order and the rise of extremism in the Valley 
of Kashmir? We remember the personality of 
Sheikh Abdullah  who roa- 

*Expunged as ordered by the Chair. 
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red like a lion that this part of the land should 
go with the rest of India But the Congress(I) 
Party wanted to destroy the National 
Conference. But they could not. Then they did 
put him in the throne and then they adopted 
the technique of the Congress (I) Party. The 
technique is very simple: "Bridge friendship 
and then betray; stab in the back and-finish." 
This is the technique and the modus operandi 
of the Congress(I) Party. So, they wanted to 
destroy the National Conference. Of course, 
we feel very sad that the tomb of Sheikh 
Abdullah has to be protected by the armed 
forces today. But, why is extremism raising its 
head in the State of Kashmir, in the State of 
Punjab and in the State of Assam? It is 
because the verdict given by the people of 
those States was kicked out  the mandate 
given by the people of those States was 
thrown in the dust-bin by the authority of the 
Delhi Government. 

 [ The Deputy Chairman   in the Chair.] 

When the people of those States allowed 
the regional parties to form the Government, 
the Delhi Durbar used the ultimate dagger, 
that is, article 356. So, the verdict of the 
people which was given through the ballot 
boxes was destroyed by Delhi using article 
356. So, the people in those States were 
shocked and perplexed; Is article 356 so 
unassailable? Is it so powerful a weapon? 
Then they thought what weapon they have got 
to counter article 356? we got a verict through 
the ballot boxes. But, the verdict is thrown 
away. So what weapon should we take to 
counter article 356? Ultimately, some of the 
youths, many of the youths—I am not 
defending them—thought 'hat ths only way to 
counter article 356 was to resort to violence 
and extremism. Even the epic, the 
Mahabharata, says that when all the channels 
to get justice are exhausted, the final weapon 
is battle which was established in 
Kurukshetra. Therefore, the youths of these 
States took to arms and violence. But the 
Delhi Durbar has not learnt any lesson. 

THE DEPUTY CHAIRMAN: What is 
Delhi Durbar? 

SHRI T. R. BALU (Tamil Nadu): It is the 
Central Government in Delhi. 

SHRI V. GOPALSAMY: It is the Gov-
ernment here in Delhi. 

THE DEPUTY CHAIRMAN; I thought 
you were referring to some restaurant in 
Delhi. 

SHRI RAI MOHAN GANDHI (Uttar 
Pradsh):  It  is   vanishing  now. 

SHRI V. GOPALSAMY: Madam, I am 
not referring to any Mughal Durbar. They 
have not learnt any lesson. But, in the name 
of the unity and integrity of the country, in 
the name of patriotism, they wanted to 
bulldoze the States and, therefore, they have 
dismissed the Tamil Nadu Government, the 
DMK Ministry headed by my great leader   
Dr.  Kalaignar 

It is Mr. Chandra Shekhar who is calling 
himself a disciple of Acharya Naren-dra Dev 
and Jayaparakash Narayan. He gave a 
promise, he gave an assurance, "I will not 
topple the DMK Government, I will never 
dismiss the DMK Ministry.". He gave, this 
assurance when our Chief Minister, Chief of 
the DMK Party met him. When somebody 
calls himself as a disciple of a great man, 
people will think that because he is the 
disciple of a great man, he will have some 
values. Mr. Sifcan-der Bakht has quoted Jesus 
Christ. A famous passage in the New 
Testament comes to my mind. Jesus Christ 
was sitting at the table to share the breed 
along with his 12 disciples before the day of his 
crucifixion. He said  "One among you will 
betray me.". Then, Judas Iscariot, who 
betrayed him later, told him. "I will not betray 
you." and asked, "Is it I.". Then Jesus said, 
"You have said so. But finally, what 
happened? After the betrayal, when 
condemnation was ordered in the Court of the 
Governor, the conscience of Judas Iscariot 
pricked and he threw 30 silver coins into the 
church and hanged himself. I do not say that 
such a thing should happen to anybody. I do 
not want to denigrate Judas because he had 
some conscience. But these people here are 
saying. "I am the disciple of Mr. Chandra 
Shekhar.", "I am the disciple of 
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Acharya Narendra Dev.", etc. but they have 
no conscience at all Madam, just ten days 
before the dismissal of the DMK Government 
in Tamil Nadu, a great personality of this 
country  who suffered eight years of 
detention under the British 
rule, came to Madras to participate in a 
function. He said, "A gentle breeze of peace is 
blowing throughout the State of Tamil Nadu. 
When the State of Tamil Nadu is compared 
with many other States in this country, It is 
absolutely peaceful.' Who is that great 
personality? It is none other than the former 
President of this country, Mr. Neelam Sanjiva 
Reddy. Is he a DMK man? Just after four 
days, another great personality of this country, 
came to Coimbatore to participate in a 
function, a wedding ceremony, and he said, 
"By God's grace, by the grace of the 
Almighty, Tamil Nadu is ruled by Dr. 
Kalaignar.". Who is that great personality? He 
is none other than the former President of this 
country, Gyani Zail Singh. But this 
Government of Mr. Chandra Shekhar, took 
the orders from its master—till yesterday they 
were his masters; but I do not know what is 
going to happen to him tomorrow—dismissed 
the DMK Government in Tamil Nadu using 
the same* For what reason these people are 
often visiting the residence of Pamela Bordes 
of South India? To get some orders? Because 
the other day, that is, in the month of 
December when I was quoting Lady Macbeth, 
somebody asked who is Lady Macbeth of 
Indian politics? I told them I do not want to 
name anybody. But I did not elaborate on that 
day what happened subsequently to Lady 
Macbeth. The king was murdered at the 
behest of Lady Macbeth. But the final 
destruction came not only to Lady Macbeth 
but also to him who obeyed the orders of 
Lady Macbeth. After committing the crime. 
Lady Macheth said.... (Interruptions), A little 
water clears us of this deed—these are tre 
words of Shakespeare. Then what happened? 
That lady started walking in sleep; 
somnambulism started. She become a mad 
woman   One day she 

*Expunged as ordered by the Chair. 

committed suicide. Final destruction came to 
all those who heeded her advice. Those who 
were thrownaway from power came back to 
sit in the saddle. That is .what is going to 
happen in Tamil Nadu. The DMK will come 
victorious with flying colours. 

RE. STATEMENT TO BE MADE BY 
THE   PRIME    MINISTER 

THE  DEPUTY     CHAIRMAN:      Mr. 
Gopalsamy, at 5.30 we have a statement by 
the Prime Minister. It is 5130 lf you want, 
you can continue later. Let the statement be 
over, because the statement has to be 
finished. 

THE PRIME MINISTER (SHRI CHAN-
DRA SHEKHAR). Madam Deputy Chair-
man, at the invitation of the Prime Minister. 

DR. NARREDDY THULASI REDDY 
(Andhra Pradesh): On a point of order. There  
is  no      quorum  in   the      House. 

THE DEPUTY CHAIRMAN: Let me 
count 

SHRI CHATURANAN      MISHRA 
(Bihar)  It is the convention of the Rajya 
Sabha. It never happened. You know it better.  
(Interruptions). 

THE DEPUTY CHAIRMAN. Let me 
count first and then we will see what can be 
done. Meanwhile, let the Prime Minister 
continue to make his statement and then  we 
will... 

DR. NARREDDY THULASl REDDY: 
Let the quorum be there first. 

THE DEPUTY CHAIRMAN: Let me count 
Give me a chance to use my arithmetic and  
count the number. 

 


